166

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 529 OF 2023

IN THE MATTER OF:

DR. SHARAD GUPTA ... APPLICANT
VERSUS
UNION OF INDIA & ORS. ... RESPONDENTS
INDEX
S.NO. PARTICULARS PAGE NO.
1. AFFIDAVIT ON BEHALF OF ACS, ENVIRONMENT,

FOREST & CLIMATE CHANGE DEPARTMENT, STATE OF
UTTAR PRADESH DISCLOSING THE TIME-BOUND —
PROGRAM FOR COMPLETING THE PROCESS LEADING [ =5
TO ISSUANCE OF FINAL NOTIFICATION UNDER SECTION
26 FOR THE PURPOSE OF DECLARING THE ENTIRE
STIPULATED AREA TO BE A PART OF THE BIRD
SANCTUARY.

2. ANNEXURE NO-1,2 & 3 4
COPIES OF LETTERS OF THE GOVERNMENT OF UTTAR - 9
PRADESH DATED 04.12.2023, 24.01.2024 & 07.02.2024.

3. ANNEXURE NO-4 10
A COPY OF THE MEMORANDUM NO. 1013/10-1 DATED
15.11.2023.

4. ANNEXURE NO-5 1)
A COPY OF THE OFFICE LETTER HAVING NUMBER
1040/10-1 DATED 17.11.2023.

5. ANNEXURE NO-6
A COPY OF THE LETTER BEARING NO. E-881/10-2-8
DATED 17.11.2023. -

]

6. ANNEXURE NO-7 | ?
A COPY OF THE OFFICE LETTER BEARING NUMBER
1055/10-1 DATED 20.11.2023.
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ANNEXURE NO-8
A COPY OF THE LETTER BEARING NO. 185 (CAMP ’}L|

| OFFICE)/10-1 DATED 30.12.2023.

" ANNEXURE NO-9 ' 5
‘ A COPY OF THE LETTER BEARING NO. 44A/DLRC DATED

| 24.01.2024. N

FILED ON BEHALF OF:

ADDITIONAL CHIEF SECRETARY,
FOREST DEPARTMENT
STATE OF UTTAR PRADESH
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 529 OF 2023

IN THE MATTER OF:

DR. SHARAD GUPTA ... APPLICANT

UNION OF INDIA & ORS, v /.. RESPONDENTS

.

AFFIDAVIT ON BEHALF OF THE ADDITIONAL CHIEF SECRETARY, FOREST
DEPARTMENT, STATE OF UTTAR PRADESH

I. Manoj Singh S/o Late Shri Survyay Singh aged about 59 years presently posted as Additional
Chief Secretary, Environment, Forest & Climate Change Department, State of Uttar Pradesh do
hereby solemnly affirm and declare as under:

1. That | am the incumbent in the office of Additional Chief Secretary, Forest Department,
State of Uttar Pradesh being the Respondent No. 5 and well conversant with the facts and
circumstances of the present matter.

2. That the office of Additional Chief Secretary, Forest Department, State of Uttar Pradesh
is filing this affidavit to place on record the time-bound program for completing the
process leading to issuance of final notification under Section 26 for the purpose of
declaring the entire stipulated area to be a part of the Bird Sanctuary,

3. The present Affidavit is being filed in compliance with the order dated 01.12.2023 passed

by the Hon'ble Nufi_un?'_f]"ﬁmgt}f"_'l"rihunul. Principal Bench, New Delhi in Original

,';e't‘/', NN
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Application No. 529 of 2023 which encompasses the streamlining of the boundaries of

Sur Sarovar Bird Sanctuary, Keetham, Agra, Uttar Pradesh.

That the Government of Uttar Pradesh has issued instructions to District Magistrate, Agra
and the concerned officers of the Forest Department to take actions as per the timelines

filed in Hon'ble NGT vide Letters dated 04.12.2023. 24.01.2024 and 07.02.2024. The

copies of the above letters are enclosed herewith as Annexure No.-1, 2 & 3.

Conservator of Forest, National Chambal Sanctuary Project, Agra, following steps have
been taken with respect to the time bound plan regarding final notification of Sur Sarovar

Bird Sanctuary covering an area of 403.09 ha and notification of intent of notifying and

. That as informed to the Government by the District Administration, Agra and the Deputy

including 15.415 ha area as part of Sur Sarovar Bird Sancutary:

S.NO. DATE

PARTICULARS

15.11.2023

A 4-member district level committee was formed to conduct on-
site investigation, joint survey, demarcation, joint verification of
survey along with number wise details, maps after due
demarcation and survey by Memorandum No. 1013/10-1 dated
15.11.2023 of District Magistrate, Agra, Uttar Pradesh.

A copy of the Memorandum No. 1013/10-1 dated 15.11.2023 is
enclosed herewith as Annexure No.-4.

—

17.11.2023

In compliance to the order dated 06.11.2023 passed by the
Hon’ble National Green Tribunal, Principal Bench, New Delhi.
the Deputy Conservator of Forest, National Chambal Sanctuary
Project, Agra, Uttar Pradesh after the guidance of the District
Magistrate, Agra, Uttar Pradesh vide office letter bearing number
1040/10-1 dated 17.11.2023 made a request from the Chief
Conservator of Forest, Wildlife Western Region, Kanpur, Uttar
Pradesh to provide 04 departmental surveyors, to assist district
level committee for the survey of 403.09 hectares which is the

notified land of Sur Sarovar Bird Sanctuary and area of 15.415
hato'be included in the Sanctuary.

e Syt
\¢
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A copy of the office letter having number 1040/10-1 dated
17.11.2023 is enclosed herewith as Annexure No.-5.

17.11.2023 The Chief Conservator of Forest, Wildlife, Western Region,
Kanpur, Uttar Pradesh vide his office letter number 1046/10-1
dated 17-11-2023, made a request to the Principal Chief
Conservator of Forest, Wildlife, Lucknow, Uttar Pradesh to
deploy departmental surveyors. In light of this, the Principal
Chief Conservator of Forest and Head of Department, Lucknow,
Uttar Pradesh, passed an order vide letter no. E-881/10-2-8 dated
17.11.2023 to deploy 03 departmental surveyors.

LS ]

A copy of the letter bearing no. E-881/10-2-8 dated 17.11.2023
is enclosed herewith as Annexure No.-6.

4. 20.11.2023 By the office letter bearing number 1055/10-1 dated 20.11.2023
of the Deputy Conservator of Forest, National Chambal
Sanctuary Project, Agra, Uttar Pradesh correspondence was sent
to Circle Agra, Circle Meerut, and Kanpur Division to release
the concerned surveyors working under them to this division.

A copy of the office letter bearing number 1055/10-1 dated
20.11.2023 is enclosed herewith as Annexure No.-7.

3. 30.12. 2023 Deputy Conservator of Forest, National Chambal Sanctuary
Project, Agra, Uttar Pradesh vide letter no. 185 (camp office)/10-
1 dated 30.12.2023, submitted all the records and report related
to the survey of 403.09 hectares land of the Sur Sarovar Bird
Sanctuary and also for the additional area of 15.415 ha along
with the field book and map to the District Magistrate, Agra for
detailed examination.

! A copy of the letter bearing no. 185 (Camp Office)/10-1 dated
30.12.2023 is enclosed herewith as Annexure No.-8.

6. That with respect to final notification of Sur Sarovar Bird Sanctuary including area
403.09 ha under Section 26(A)(1)(a) and notification of intention of declaration of
Sanctuary including area 15.415 ha under Section 18(1) of Wildlife (Protection) Act,

1972, the whole area hgﬁ been surveyed for determining boundaries and preparation of
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the boundary details and maps required for notification. That it is informed by the District

Magistrate, Agra vide letter dated 24.01 9024 that during the survey, an overlap of area of
plot no. 18 of village Runakta measuring 0,980 ha has come under notice which appears
t0 have been already included in the map of Surdas Forest Block of arca 380,558 ha. The
Disteict Magistrate, Agra has further informed that this matter needs to be further
examined on the basis of original land records and resurveying of the whole area is also

required. The copy of the letter of District Magistrate, Agra dated 24.01.2024 is enclosed

herewith as Annexure No.-9.

hat with respect to the direction of Hon'ble Tribunal dated 06.11.2023 for notifying
380.558 ha arca of Surdas Forest Block of Reserved Forest, the proposal has been
received in the Government and is under examination. The process for declaration of
Sanctuary at the Government level involves seeking opinion of different departments
including the Law Department. The Government is taking necessary steps by duly
following the procedures for including this area in the Sur Sarovar Bird Sanctuary as per

the timelines filed in Hon'ble Tribunal,

PRAYER

In light of the aforesaid, the Hon’ble National Green Tribunal, Principal Bench, New Delhi may
be pleased to allow the present affidavit filed on behalf of the Additional Chief Secretary,
Fnvironment. Forest & Climate Change Department, State of Uttar of Pradesh be taken on

record,

e\

DEPONENT

VERIFICATION
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Verified at Mew—Deéli on this " ‘§ B day of February, 2024 that the contents of the
above affidavit are true and correct to the best of my knowledge, no part of it is false and nothing
material has been concealed there from.
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